FORMAT FOR COVER PAGE OF PETITION
annexure-II
	1.
	Receipt Number

( Given in reply to application for urgent  hearing)
	

	2.
	Name of Petitioner (s)
	1
	

	
	
	2
	

	
	
	3
	

	
	
	4
	

	3.
	Name Petitioner Advocate (s)
	1
	

	
	
	2
	

	
	
	3
	

	
	
	4
	

	4.
	Name of Respondents(s)
	1
	

	
	
	2
	

	
	
	3
	

	
	
	4
	

	5.
	Name Respondent Advocate (s)
	1
	

	
	
	2
	

	
	
	3
	

	
	
	4
	

	6.
	Whether Court fee paid ?  

(Tick the column)
	Yes
	
	No
	

	7.
	If Yes, Then give detail
	Amount (Rs)
	
	Reference No.
	

	8.
	Whether copies  have been send via e-mail to the Respondents
	Yes
	
	No
	

	9.
	If Yes, Give detail 
	Advocate (1)
	Name:

	
	
	
	Email Address:-

	
	
	
	Date & Time of Service by e-mail:-

	
	
	Advocate (2)
	Name:-

	
	
	
	Email Address:-

	
	
	
	Date &Time of Service by e-mail-

	
	
	Advocate (3)
	Name:-

	
	
	
	Email Address:-

	
	
	
	Date & Time of Service by e-mail:-

	
	
	Advocate (4)
	Name:-

	
	
	
	Email Address:-

	
	
	
	Date & Time of Service by e-mail:-

	10.
	In case defects are pointed out, whether petition be listed as defective :- (Tick the column)
	Yes
	
	No
	

	I do hereby declare that all the information given above is true /correct/accurate to the best of my knowledge.

 Name & Signature 

	Note:- Applicant may increase/decrease the rows as per requirement.


